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| INTRODUCTION
) -the Chairman, Pubfic Accounts Committes (2015-16), having been.autherised
by the Cc}mrﬁitﬁé'e, do present this Forfy-ninth Report (Sixteenth Lok éabha) on Action

. Taken by the Government o the Dbséwétion‘sfﬁeoommehdétions' of the Committee

-

2. The Fourth Reprért was presented fo Lok Sabha on 25" November, 2014, and
laid in Rajya Sabha on 25™ November, 2014. Replies of the Government to the
 Observations/ Remmméndations contained Iin the Reﬁﬂrt were received oﬁ
Al October, 2015. The Public Accounts Committee considered and adopted the Forty-
ninth Report at their sitfing he]ﬁ_{_ on 26" April,_.?"mﬁ.'ha'.linutes of the sifting are given at
Appendix-| | | '

3. For| facility of reference and convenience, the Dbséwéltians_ and
Recommendations of the Cominiffee have been printed in bold in the body of the

Report.

4. The Committee place on record their appreciation of the assistance rendered to

the-m in the matter by the Office of the Compfroller and Auditor General of India,

5, An analysis of the -action taken by the Gnvernn’lent on the’ Dbsérira_ﬂbnsf
Recommendations contained -in the Fourth Repaort (Sixteenth Lok Sabha) is given at

Appendix-if.

NEW DELH; . | PROF. K. V. THOMAS,
26™ April, 2016 ' - . . Chairperson, -
6 Vaisakha, 1938 (Saka) . : d Public Accounts Committee
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- REPORT

- This Report of the F’hb]icﬁcc’aunts Committee deals with action taken by the
Government an_the Dbsg—;ra.fai__:grjs{ﬁ_ﬁqmmrnendatlcns of the Committee contained in

th,e[r Fourth’ Report (Sixteenth Lok Sabha} on "Rail Link to' Kashmir” based on CEAG
Ilf{epcart No.19 of 2012-13 Unior Government - Railways relafing -io the Ministfy of

Railwvays (Railway éoard].

. 2. The Fourth Report (Sixieenth Lok Sabha) was presented to Lok Sabha and laid
" in Rajya Sabha on 25.11.2014, It contained twelve observations/recommendations.
Acton Taken Notes have been received from the Ministry of ‘Railways in respact of alf

the Dbsemations}'Reqcmmendatinns and are broadly categorised as follows:

(i) Dbsewatipnfﬁécémmendatidns which have been accepted by the
" Government =

Recommendafion ParaNes, 1,2 3, 4 5 7 8 2 11 and 12

: Total: 10

Chapter It

(il  Observation/fRecommendations which the Committee do not desire to”
pursue in view of the replies received from the Govemment

Remmmendaa‘mn Para Nos. an |
Total : Nil

Chapter i

- (i) Dbsewatmnfﬂemmmendafmns in respect of whtch replies of the
Government have not been accepted by the Cnmmﬁtee and which
require reiteration

; - Hecnmmendaﬁﬂn Para Mos. 6 and 10
' ' o Total:02
Chapter i/

{iv) Dbsewat[cmfRecommendafluns in respect of whlch the Gﬂvernment have
R —— furmghed |ntgr|m rephes e D e e s

Recommendation Para Nos, Nif : S
: ) Total : Nil
_ChapterV

3 The detalfed exammatlor: of the $Lrbject ]:ry the Gommttee had revea[ed that far the '
292 Kms [rne L.IdhampurnSrlnagaPBaramulla Rail Link (USBRL project, the most"

cha!]englng p]’D_]EDt for the Indian Railways yet, ln terms of constructmg a new fine

] .
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" aitogether in-a rlgged and hostle tefrain, tough weather conditions, sensitive security

‘situation, énd_deﬁciént logistics support, funds were provided from the:Ganso[idate&*Fund

“of India .r_athert_han from.the operating surplus of the Indian Railways. The-current autlay -

axpected for the project was T 20,000 crore (approx) as again-st the initial estimate of

--% 1500~ctore- The- pmject was- be'ihg--imp[emented by- thrée principal-agenciés—namely,

Northern Railway Gonstrucﬂon Drganlzat:on (NRCO), Konkan. Railway Corporation Lid.
{(KRCL) and [rcon International Ltd {IF{GDN} The 118 kms sechon from Qamgund to
~Baramulla was ccmpleted and operationalised in three phases, the last phase being in
October 2009, The critica!"‘éﬁa Kriis sections i.e. Udhampur-Katra which was scheduled
to' be comp[e’red by 2003 was Dperatranalrsed in July 2014, Howsver, Katra-Qazigund

section was yet to be completed The ravised target date far mmpletlon of this section is

2017 as against the initial target of 2007, The Committee based on the Audit findings,

had analysed the root causes for the tJme and cast overrun of the projects and had given

4

their considered oplmcn

4, The Actimn Taken Notes furnished by the Ministry of Railways (Railway Board)
on the Observations/Recommendations of the Commit_fee contained in their Fourth
Report (Sixteenth, Lok Sabha) have been réproduced in the relevant Chapters of this
Report in the éucceeding paragraphs, the Committee will now -deal with the Action
Taken by the Government on some of their D_'bsawétionﬁfRecDmmendaiions made in

T

the original Repert which either need reiteration or me:rjt comments.

Hecumm_endat‘mn Para No. 2, 3and 4

5. The Committee in their recommendation nc-s|[_2,_ '3_ and 4 had noted that the*
Ministry of Railways initially approved alignments passing through Eastern Corridor with
steep gradient of 1:40 in March 1984 only to reverse the same in June 1994 in favowr of

ahgnment in Westemn Gorridor wﬂh a gradient of 1:100 based on the u:rpmicm gwen by

the consuitant appointed by the Northern Railway who studied the Eastern Corridor -
éllghment and Oplned “that the gradlent ‘of 1:40 is unsafe and technlcally not feasible.

The Mlmstry had cr:nntended that in view of the difficult geology, maccessrblhw of sites,
law and order pmblems a_nd decision of the ngrn_ment to start the work at the

Tearliest, codal” provisions were followed to) the “EtSh{ possible in the’ given

circumstances ‘as defailed  geolegical ipvésﬁgatiohs were not possinle due to
inaccessibility of sifes. Justifying the decision for an alignment through the Westam

carridor, the Ministry had further conten_ﬂéd that factors like uninhibited, inaccessible

I
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" areas without aﬁﬁrrcﬁéch roads, presence of active thrusts'and'fé:u-its,l steeper hills and
e t"\.féll'aysw.elr'e ‘unavoidable even for t_he-alk;hment-thrc:'uvgh—Efaéte'rn.—f-:Drr'id:Dr also and
o “hence it did not make any difference in the_-decisién mékiﬁg process. The' Committee
were of the considered :c}pinir::n that réquisité field investig’aﬁons_ and technical feasibility
<m e stu'dies-é_hauld -hav_e-beénmearriedraui-b'efére taking the -critical decision on-selection of~ - — -
the aligﬁmeni, more 80 ;bon:éidering the difficult and unexplored _térrain of the re'g.ir:'::h.
"The Committee had desired that the. Ministry should draw suitable lessons from the
factors that impeded the smoother mplementation of the profect of 'Nafional -
. Importance' and exercise due d_i-ligence Jt‘l simila_r'projecis in future. |
The Corﬁmitte_.e had noted that affer the project was declared as one of 'National
' Iiportance’ to be funded by Governmerit of India (2002), the Railways in Decermber 2002
i.e. even before the Final Location Survey which was a pre-requisite for commencemenf
of work, -entrusted the execution i:f-]'_{atr‘a-uazigund section (barring 5 krn beyond Katra
“assigned fo Nen‘.herﬁ Railway) fo two PSUs ie. IRCON and KRCL under the overall
control of NRCO. The Ministry had contended that condﬂcﬁng surveyfinvestigation would
have entailed 2-3 years of delay and hence the works were to be commenced a[c;ng with
- surveys and investigations by the cuntracted.agencies. The Committee were concerned
to note that the Ministry adopted this high risk strategy without an overali assurance of the
technical feasibility of the alig'nment and had sought reasons for the same. The

Cqmmittee had desired that while cnnflnumg the present work fresh and qmck evaluation

i
of the new techmcal studlesfconsultatmns be carried out, !

The Committee were of the firm opinion that the problems that amsé during the course of
the p.rc:vjef:t cm:l!d_ not be foreseen because of lack of initiabsurveys, studies and planning,

" despite the Miniétry's justifications fo the contrary. The Committee had,! therefore,
exhorted. the Ministry -to éXE[‘_E.iSE due . prudence and diligence, fD]': smoother
fmp]emehtétiun of the' remaining parts of the project besides plugging the loopholes -
befare undertaking sfmilar challenging but :mpcrrtant projects in future. The Commlﬁee,

~—had~—further -desired- that alongwith - selecﬂﬂn'of—proper gradient,” other factors—like ——
curvature, level of traffic, speed envisaged, stability, cn:r_nstructabmty, safety- and
‘maintenance of structure be accorded due weightage and consideration, o
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The Minfstri_.r Df'ﬁailw‘ays in the Ac:tién Taken Notes h'ave 's.libm:lttéd as under:

PR

"For recammerrdatlon no. 2- Ths phys:eal separatmn hetween the two
proposed afignment along Eastern and Western Corridor was less than 100 Kms.

o Therefore, sudden abrupt variation in geclogy on a large scale is not expected
i.e. Eastern Caorridor would be free of all faults and fisher and Western Corridor |

- railway line i in this area. . . |

and thrust are not localized and span the entire Himalayan range.. The features

.of the regions, viz. the main frontal thrust (MFT), the main boundary thrust (MBT}
‘and the main central thrust (MCT) would have been intercepted by Hoth Western -

and Eastern alignment to more or less large extent, which is evident from various

swill- be dotted-with-ali-such- complexities=Various Geolagical features such faulf————.—

reports aid records of GSI. Therefore, both eastern and western corridors were .
. considered identical from geological and technical consideration for laying a

Necessity of requisite field mvestlgatlcns and technical feasibility studies
before takmg the eritical decision on selection of the alignment-of a new line to'be
taken up in an unmapped area devoid of approach reads is unquesfionable and

undisputed. But the issue of extent to which various investigatjons can be”

carried out beforehand will always crop up whenaver construction) of any New
Line in similar terrain -is planned and taken up as detalled; Geological,
Geophysical, Geotechnical, Hydrological studies requite proper approach road
for transportation of egquipment and technical manpower to different locations,

Further, there is a- serious limitafion to the extent detail investigation can be

carried ouf in advance because of increase in horizontal and vertical distance of
place of investigation from any accessible location along the afignment.
However, the suggestion of the Committes that requisite field investigations and
technical féasibility studies should be carrfed out before taking the critical
decision on selection of the alignment, more so considering the difficult and
unexplored- terram of the regicn has been noted. Acc:ordmgly, it has been
decided’ that in case of all future New Lines p[ﬂJEGfS in similar, inaccessible
terrain, Final Location Survey will be carried out before project is sanctioned.
Detauled geological and geo-technical studies will be part of FLS and completed

. to the extent possible well in advance at the timg of preparing the DFR and
-before cummencement of copstruciion.  The assistance of, experienced
: consultantsfforagn Consultants and Inst:tutfcms if reqwred will be: taken at that

stage. ? _ Ir

For reccmmendatmn no. 3- There is no denying the fact that completion of all

investigations before sfart .of execufion was not possible because of virtual
inaccessibility of majority of the stretches and above ‘all there was a serious

limitation of-the- Extent of Geological-Geotechnical investigations which could-be-

carried out in advance due to fopography besides that it was very fime

consuming- due to difficult hilly terrain, surrounded by steep hills, infested with.

" wild animals and extraordinary difficuit law & order situation, inaccessibility, |

... fransporting men and ‘machinery in° these locatians. But the prevallmg pofitical .

necessitated early commencement of the work as: soon as investigations. of a '
stretch were completed., The observation of the Committee that Ministry adopted -

this high risk strategy without an overall assessment of tha technical feasibllity of

the alignment has been noted. However, it is pointed out that in case of the -

L
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pmject in such terrain complete mvesitgatlmn of all kind to have zaro risk strategy
_is difficult fo be achieved.. The question as to, what-extent it is possible fo be
- done in advahce will vary ‘from project {o project Under all circumstances, in
similar project some decision will have to be necessarily taken as the work
progresses. Notwithstanding the limitation, in future it will be the endeamur io
adopt a near zero nsk strategy

—— e e — e T e e — L

Suggestion of the cammlttee to carryout fresh and quick evaluation of the
new technical studies/consultations while continuing the present work has been
noted. Necessary aclion’in this regard has already been teen. LlLocal minor
realignments have been cairied out af cerain stretches on the alignment on
Katra-Banihal secfion, after the acceptance of Expert committee report of 2008
and on the basis of Mfs. Amberg report on alignment in Margh 2010, The

" alignment has been refned to cross the thrusts and faults at more or less .
perpendictlar to its axis, :

The work of geotechnical [n*nfestigations between Km. 61 to 91 being
executed by Mfs. IRCON has been -targeted for completion by June 2015.
Detfailed planning has been done based on geo-physical and geotechnical
investigation fo complete the project in 2017-18. International Consultants, /s,
ITASCA alongwith |IT Delhi & |ISc Bangalore have been engaged to authenticat
the slope stabllity of the iocation of Anji Bridge. KRCL has engaged reputed
International Consultants (Mfs [TASCA) to catry out analysis of stability of slopes
of Chenab Bridge.and during the course of stability analysis, T, Delhi & 1SC
Bangalore who will be closely associaied to provide hecessary assisfance fo
ensure that all aspects related to stabllity of slopes are covered during analysis.

For _Recommendation- 4 The feason for nor camying out detail
Geclogical/Seophysical, ,Geotechnical specification before commencement of
. work has been explained in reply to observation No. 3. However, the suggesting -
of the Commitieé to exercise due prudence and diligence for smoother
mplementation of remainind part of the project has been noted. - In this regard-
action has already baen taken. Intermational and national consultants for DDC
{defailed design consulfancy), slope stability analysis, design of bridges and
proof checking engaged by F’SUS are as follow: ! '

{2}y DDC consultants are hfs. Lombardj /s Amherg, M/s, Gendata M/s.
"Bernard, Ma’s Geo Consult etc,

(b)  Design of brldges by RITES, WSF—" (Finfand}, LAF (German;,f) efe.
{c) Proot checkmg of Bridges by IIT Rmrkee, URS [UK] Flint and Neilt (UK}

Ly _ L | U P ] "'““_"._"—"‘“"_" —— —
{d) Slope Stability Aﬁalysis by l[T Delni, ISC Bangahcre, ITSCA, USA,

) As regards, .all future New Lines projects in similar inaccessible location,
cimmre——me .. the alignment will be decided.based on selection of proper gradient; other factors -~ ..
like curvature, level of fraffic, speed envisaged, stability, constructability, safety -
and maintenance of strusture,  And along the ahgnment decided detail Final
.Location Survey will be carried out hefore. project is sanctioned. Detailed
geological and geo-technical studies wil part of FLS and ccmpleted well in
advance o maximum possible extent at the time of prepakng the DPR and
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before cammencement of constructioni. ~ The ass;stance of experrenced
.cansultantsfforeign Consultants and lnstrtutmns if required, will be taken af thaf

stage '

7 d..’.iib:é_E;gmtﬁ,i_tte'_@;—-_n__c_r-tE.; _that_the Ministry have admitted that necessity of

r .

requisite fie!c[_.in_ves'tigaﬁdhs and fechnica feasiﬁility studies before taking the

cirifi_ca! decision on selection of the a'Iignm'ent of a new line fo be taken up in an

_ ﬁlnmapped area devoid of approach roads is unquestionable and undispﬁied. The

Ministry have further stafed that it has been decided that in case of all future New

Lines projects in similar inaccessible terrain, Final Location Survey will be carried -

out before project is sanctioned.  Detailed geclogical and geo-technical studiss

"~ will be pért of FLS and complsted to the extent possible well in advance at the |

time of 1prepaﬁng the DPR and before commencement of consfruction. The
assistance of experienced c-::i-nsu]taﬁts.‘;f{}reign Consultants and Institutions if
required wili be tai;&h at th;at stage. The Committee find ft shocking on the part of
the mes‘try to ha\.re commenced work on the project without carrying out detalled

groundwork -:-nlj-,.r because of pu]:tlcal reasons and Expectatmns cf the penple

' The Committee are also not ccnwnced with the arguments of the Ministry that

‘completion of all investigations before start of execution w'as_ not possibie

M[nlstry in terms of 1I:.c.z»rr.eun and prevai’llng conditions, the Cummlﬁe:a feel thai‘:

N _ i . '
because of virtual inaccessibility of majority of the stretches and serious

imitation c-f'the eﬁent n’f Geotugical Gentecﬁni-::al inveétigatinﬁs which E:auld ha

carrled out fn advance Whﬂe understandmg the diff'cultles hamg faced by the

since the Mtnlstry havs decided: henceforth to carry out the flnal Iocatmn sunrey

and detalled mvestlgatluns and app app{::mf lntema,tmnal cunsultants the same -::ouid B

have l:g‘e-en dnne earlier alsc:_befcra emharklng Lpon such__an important :pl‘.ﬂjec’c of

huge magnitirde. The Committee desjré a detailed :ekplanation from the then and

________



preeen‘t etﬂela[e reepene:hle fer eemmeneemenﬂexeeutlen et‘ werk without
preper etudtes enct euweye reeultlng in evu:dahle and merdmete detay‘e in the

pre;ect The Cemmtttee hope that the t‘ﬂrnletr}r weulct adhere to their dectelen of-

e meerr'_.nng out eemplete and detailed mveettgetmne before start elf future prujecte

Reeemmendaﬂen Pere No: 5

.l

8. . The Ministry had eentended thet the progress of the werk could not be termed as
poor ee:termenee as the terget set was far from reehette and net commensurate with -
greuncl realifies. The Gemrmttee did not accept the contention of the Mmletry etetmg that
the responsibility of fixing tergete and gauge t_h_e ground realities in a difficult and hostile
terrain lied with the Ministry and the :Minietry'e statement that thejf ere going fo engage
renowned consulfants for the purpose implied that they did not de =0 eertler , The ingress
of water and collapse of tunnels, the changes in the design of brldg‘ee non t[neltzatlen of
.dr‘awmge, ete. which also delayed the completion of the pre]elet depleted deficient
pianring and lack of expert consultations. The Commitiee were of the fitm view that had
the prejeet Authorities and implehtenting agencies resorted {o prudent planning including -
eeneultet[ene with renowned experte at the very beginning itself, it would have been
possible fo mmlmlze tmeerteurtt}.ar an account of constructability thereby paving the way for
smoather mp]ementeﬂen of the project. The Committee had 1mpreeeed upon the Ministry
to drew suitable lessons from the eherteemmgeﬂmpedtmenteﬂecunee that surfaced in the
course et the exeeutlen of the prejeet and fake requteﬂe remedial measures to complete
‘the unfinished stretches as per the revised farget r:tete >bee|dee reeertmg ta adequate
elreee\utlerteryr measures to minfmize deteyr I tuture prejeete ' | _
|
.3, The Ministey ef RE!_I|WEI‘_I,’S in the Acticn Taken Netee heve euhmitted as under:

“There's no denying the fact that eempletmn of all tn\feetlgatlene before

.start ef execution was nof possible because of yirtual inaccessibility -of majority of
‘the stretches and above all there was a serious limitation of the extent of
Gealogical, Geotechnical investigations which could be carried out in advance

due to topography besides that it was very time consuming due to difficult hilly

_ terrain, surrounded by steep hills, infésted with wild animals and extraerdmery
Sl -dlfﬁeult law & order situation, naccessibility, transporting men and machinery in
" these locations. But the pret.rellmg pelitical siuation coupled with securify i issues
and expectation of'the public of J&K necessitated early commencement of the
work as soon as investigations of a stretch Were completed. The observation of
the Committee that Ministry adopted this high risk strategy without an overall
assessment of the technical feasibility’ of the alignment *has been noted.
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" However, it is pointed out that in case of the profect in such ferrain complete
[nvestigation of all kind to have zero risk sfrategy is diificult to be achieved, The

question as to what extent it is possible to be done in advance will vary from

‘project to'project.  Under all circtimstances, i similar project some decision will

have fo be necessarily taken as the work progresses. Notwithstanding the

~ limitation, |n futuire it will be BI'IC'EEI"JDL[F to adopt a. near zero fisk strategy.

§—nm Mwu—m.-\.-.-—-.-.—-.--.-.—._p . ———

Suggeatn:-n of the cemmﬂtee to Garryout fresh and qmck evaluatlcrn of the
new technical studies/consultafions while confinuing the present work has been

ndted. Necessary action in this regard has already been taken. Local minor -

realignments have been carred out’at cerain siretches. on the alognment on
Kafra-Banihal section, after the acceptance of Expert comimittee report of 2009
and on the hasis of M/s. Amberg report on alighrnent in- March 2010. . The
allgnment has been refined fo cross the thrusts and faults at more or less

perpendicular fo its axis.

The work of geotechﬁical'invasiigatfons between Km.61 to 9'1 being
executed by Mfs, IRCON has been targeted for completion by June 2015.
Détailed planning has been done based on geo-physical and geotechnical
inyestigation to complete the project in 2017-18. International Consultanis, M/s.

ITASCA alongwith [T Delhi & lISc Banglore have been engaged to authenticate
the slope stability of the location of Anji Bridge. KRCL has engaged reputed
International Consulfants {Mfs. [TASCA) to carry ouf analysis of stability of -
slopes of Chenab Bridge and during the course of stability analysis, IIT, Deihi &

IISc Bangalore who will ba closely associated o provide necessary assistance to
ensure that all aspects related to stability of slopes are covered during analysis.

The reason for not carrying out  detall Gec:lr::gmalfGecrphysmal
Geotechnical specification before commencement of work has been explain io
reply to observation No. 3 However, the Euggestmnlof the Commitiee to exercise
due prudence and diligence for smoother implementation of remaining part of the
project has been noted. ~ In this regard action has already been taken.

_International and -national consultants for DDC (detailed design consultancy),
-alope stability analysis, desrgn of bridges and pmof checking engaged by PSUs

are as fcrlh:rw

:i {a)  DDC consultants are Mfs Lombardum Ms. Ambe’rg, Mfs. Geuadata,
! M=, Bernard, Mis Geo Consult efc.

()  Design of bridges by RITES, WSP [Ftnland} LAP {Germany} ete.

(é} Prof chegking of Bndges by I]T Rmnrkzee URS {LJK} Flin and Nell]

e (UK e
{d) Slope Stabmty Ana!ysm by [T Delhi, ISC Bangalcrre ITASCA, USA

As regards all future New Lines prcueots in similar inaccessible location,

. the alighment will be decided based on selection of proper gradient, other factors '
+ like curvature, leg'u'ei of traffic, speed envisaged, stability, constructability, safety
‘and maintenance of structure. And along the alignment decided detail Final

Location Survey will be cartied out before project is sanctioned. Detailed
geological and geo- -technical siudies will be part of FLS and completed will in
advance to maximum possible extent at the fime of prepafing the PPR.and .

|
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‘before . commencement of construction.  The assistance of . experienced _
Gansultantsffﬂrergn Consultanta and Inatatutlnns if required, will_be taken at that .
stage

10. The Committee had ahsewed that Leg Il nf LISERL project Le, Katra-f
Qazigund was awarded_fo Ns:-rthgern Raﬂ.u?-ta}.f Gonstruction Organisation (NRCO),
Konkan Railway fiarpdfatién Lt-:i.lI {KRCL} and lrcon Fn{emational Limited {IRCON) .
in’I2002 wlth scheduled _date cf ?Im_mpletiu_n in 2007, since revised to Decemﬁer,
=207, The Committee in _their recc::rmmendaﬁnn had, therefore, impressed. upon the
xwiinistry tc.:- draw suitable .|ES_$|.:H1I5 from the shortcomings that surfaced. in .t“ne
course. of the éxecution of the project and take remedial measures to complete
the unfini_shéd st}efch_gs as per the revised targ{;t date, besides resorting to -
adequate precautionary measures io minimfzé de_Iays i futur:a pm}ects.. The |
Comimitiee note from the rEpIy'that the Minisiry has already faken necessa;'y
action and detaile& planning has heen dene has.ad on geophysleal and
geotechnical 'investigation by nmé IRCON, authenficated by international
" consultants Mis ITASEA éinngwith IIT Delhi and lISC Bangalorgtn complete t;he '
hrcject'by 2017-18. The Committee EXpreés'fheir sgtisfacﬁoﬁ that Ministiry has ._
a'greéd thaf in all future new lines projects, detalled geological and geotechnical
1 studies will be complefed well in advance at the DPR étage:with agéisfancé of

experiancéd consultants! foreign consultants and institutions, if required well

: befcare the tinmmenriem'ent of cnnstruction The Gnmmitfée hope and expecfthat

the prnjact wou!d now he campleted Wlthin the rewsed tlrnelme of 2017.- 1E ancl

——— e

Wcuuld l[ke {0 be apprlsed of the status of work. The Gommittee deslre that in

order to ensure the cump]efmn of the project as per schedul-s fhe Mlmstry‘ should

monltur the prugress uf thE partlcular feg of the prnjec:t on rn.u:rntf'tly,r basis hy a

des:gnated officer at Raslw&y Board level am_i appnsa the Committee accurclmgly. o
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Recemmendefmn F‘ere Na. E :
11. The CGommittee had noted thet the USBRL prejeet wee ie be eempleted bg.r August

2{}[}? and to eneure timely completion it was divided into three legs. Though Leg [ and

Leg Il were completed and operationalised, Leg i Le. Katra-Qazigund was awarded to

wer—... NRCO_KRGL. and_IRGON ..in_November/Decerber. 2002_with. the. scheduled date of
completion in August, 2007 and the project was yet fo be .eempieted The 'Minieffy had
attributed several reasons for the slow progress of different stretches which infer- afia "
included inclement weether unprecedented rain, snowfall and floods; frequent dieruptlene o
in transportation of construction matefial; nen-availabiiity of local ekilled manpower;

- disruption of work by the localg on minor |eeuee kidnapping and killing of an Englneer
affecting the rmorale of the workers; delay in land acquisition and forest clearance etc. As
such, the target date for the eemptetlen of the Katra-Qazigund eeetien has been revised

o Deeernber 2017 The Gernmlttee had eteted that the plea of delay in getting land
acquisition and forest clearance was not teneb[e for the project had remained unfinished.
The Commitiee had, therefore, 1mpreeeed unen the Ministry to take up the matter with the
State Government and also at other appropriate levels to timely obtain the land
eequisitien' and forest clearance Iee that the progress of the project was not impeded. The
Commiftes had also desired that the Railways should resort to a confidence building
rappert with the local people so that the construction work is not disrupted on tr]uieli

issles. | _ : ;
|
12. The M|n|e’cn,»r of Re|IWeye in the Action Taken Notes have submitted as under N

"Periodical meehnge are’ belng held at varlous ‘levels with State
Geuernment fo resolve issues pertelning to land eeqmemen forest clearance,
_eerthfmud dumping, construction of ape_reeeh roads eic. c

As far as the question of building rapport with the local people-to ensure

- unimterrupted construction work is concerned, the suggestion of the Committes
has heen nofed.  PSUs have been requeeted through MCU to involve -local

‘contractors, local pepuiat{en ets. in eerrynng oLt eenefruntlen work and CSR

e-:tmtjee on the pro]eet

| 1;.3, . The Cemﬁittee in their recemn"lende_‘t.ien nad desired effective i.n{erm:tiens
with State Geverntnent fo exped%te -Iand. aeeuieiiien 'an_z_:] forest c'leai'enee'ee that
_ﬁ!:'n_gl‘.ess" efwerk ef fne p_r_*ejee{ wee not inrp.edee-; The C.el.rn.rnittee had .a-lee_

: desired the Minie'-tr"y 10 iniﬁate eenfidenee:huilding measures with local people to

ensure uninterrupted eenetruetienfThe Committea ei'e-unhappg to note ’fnet the
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ﬁﬂinis.tf‘y have 'nﬂt-givén any speciic reply on the status of the land acqu'iisftinn

| and‘ fﬁl’ES't clearance as a result of the efforts' made l::'rf them. The Mlnlstr’}f have

-

alsu hot re_plled on ’i:_hef outcome of the méasures bemg under‘taker_jt to involve

S "-Iﬁaal—puplflaﬁnn so 'as to -ensure unimpeded construction work on-the-project. -

15, The ,!vlinis‘trg,i:r of Railways in their action taken.rap_ly stated as undear:

The Ccmni{ittée would 'I.Iike to _bg'apprised of the status of fand acquisition, forest

and other clearances and the CSR activities within two month of the presentation
of this report.
|

Recommendation Para No.9

14,  The|Committee had noted that the initial cost of the project was :es’[imated. at
¥ 1500 crare in the year 1994-85 which was revised to ¥ 3077.23 crore in 1999 and
further revised fo ¥ 9341.44 crore in 2010. As of September 2013, the esfimate hiad

* touched ¥ 20, 000 crore (approx) based on the rates of 2010 and the Ministry were stiil

uncertain about the final cost which was likely to escalate by few more thousand crores of
rupees by the time the entire project is cr::mpieted. The Ministry had reasoned that in a
praject of this magnitude and in such complex topographicat and genlogical formations, it
was not possible to ascertain all the project feafures as underground cons:[ru-:tinri is
aliways full of uncertaintiesfsurprises. As the madequacy of the pro]ect had i*uéamlj,f
contributed to time and cost over-runs, the Gommittee had esxhorted the MJ[‘JIS’[T}’ to guard B
against complacency and tak;e requisite measuras to prepare the estlmates in slch a way
as o pmwde a reliable hasTs far cost control and project momtormg s0 that the final cost:
of the pmject is ascertamed and not allowed to inflaie |r!npr1.u:rentlﬁ.rr The Commntee had

also desired that effective advance measures be taken in cost estlmatmn of 31m|[ar

' c:ha[]engmg prDjEEfE in future

I I e e L it T T i R

" The defailed estimate of Katra- Banihal section is being framed, by the PSUs

{IRCON & KRCL}.incarporating all components. As regard, suggestion of the _ e

comimitize {o take rfaffectwe advance measures fo be faken in cost estimation of
similar challenging projects in futuré has been noted
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. ‘_‘EEQ The Gammiﬁﬁg nu{e tha; UEER_!__ project is itﬁg."mcst éha’?lengingz i:_rrdjer&;t_
" taken up b}-{ridian: ﬁailway_s since iz;depé'n_d'énpg.- "I:he strategic im r?.ofta'ﬁce of the R
prujeﬁt to J&K and to the nation Ias a u.f.hcnle.'::gnnﬂt be over stated and ri.ghtly sol it
BEES e—Was dleciarf:—:d-'és—_a—prnieat—-nf-:naﬁanal—importance; Howeﬁer,--th&pmjec’:t suffereld'- - -;—_-
from, inefﬁcie_nt ptépnivﬁ.gl rlr-:-sui__ting. in inordinate dalay.é in Ifnpléménf;éltion with |
- time and émrhi‘tant cost escalation. The. section from Udhampur to Katra was'
compieied in July 14, more than 11 years hathd schedule, the section fI om Kaira
10 Banihal. scheduled to he completed hy August 2007 is yet to be cump[eted
The |mt|al cost of the praject estimated at Rs. 15{][] crore in 1994-85 has now |
- tnuehed Rs. 20,00Q crores as of Eepfember 2013 i.e. an increase -of more thar_:
300% based on the ra;tes of 2010, .The_Cnr:nmittaa fu.r'th@_.r'note that thé Ministry.is
still uncertain about the ﬁna.l cost of the projec:t; The Committee had in their
recummEndaﬁon a;(hnrtéd the Ministry to prepare the estimates on realistic bdsis
and for cost control and project monitoring so that the final cost. of the project is
nlot allowed to inflate imprudently. The Commitiee are unhalp py to note the casual
reply of the [‘ul'lmlsi‘r:,,r that the detaifed estnmaf& of Katra- BanlhaI sectmn is hemg
framed by the PSUs (IRCON & KF{CL] lncorporatmg all compcnents and that the
suggestmn of tha Committee has bean nu‘te:i. The-I Cummrttee a!sn express

dlsple—asure that Ministry is not serious. about contammg cnst escalatmn and has

not spelt out 'i:ha measures in ﬂ'].IS regard. The Cammlttee are dlsappmnted that

-......ho explanation has_heen given_.hﬂhe Ministry for such a humongous increase in____
the cost of the pmject which is appmximately 13 times thé'original cost and nho

steps have been taken h—y the Mlmstr:.r in ensuring thai cnst estimation in other

similar pmjecfs is ac:curate and mnmtormg is adequate and stnct The Cc:mmtttee
demre the Mlmstry fosetupa mbust mumtnrmg mechamsm tu ensure no further :

. cost e-scallatmn in the project and that it is complated on time Le.2017-1 Ef
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117, The Cemmlttee were unheppy to nete thet the general plenmng feuture on the N
-part-of Railways had eentr;buted fo aloss of T 3258.92 crore as of 2010 on account of

——— E T e - - — e

Contractor's eleume €4 15']4 4D erere) fareclosure ef ‘contracts and “award of the balance
work at ‘higher rates (¥ 1122.63 crore); loss on account of already executed assefs T
281,42 crorey, expendiiure on rectification of defective works 194, 37 crere} delayed
'epprevelﬁmldwey revision of drawfngs/design (T 62. 34 erere} loss on account -of idle
menpewer_fmeehmery T 57.24 crore); and everpaymentf’neh recovery of Rallway dues
(T 26.52 erere] Expreeemg their safious dlepleaeure over the ebetre factors that
resulted in aveidable lossesfclaims in the course of execution of the project, the

- Committes had impressed. upoh-the Ministry to fix responsibiify and put in place a
robust mechanism for effective planning and project menitoring so as to ensure that
such losses/claims da not recur. |
18.  The Ministry of Ra][wefe in their action taken reply stated as under:x'

“As far as the fixing of responsibility is concerned, it iz submitted that various
decisions were taken over a period of time collectively at various levels in
Railways, Railway Board and PSUs. These decisions were taken based on the
state of knowledge available and advice of consultants keeping in view the
adverse conditions|and best available options in the dime frame available and
keeping the best’ interest: of the prejeet delivery WJthlh targets set and
ergemzat;ehel eapeb:htlee and reeeureee

_19. The Cemmrttee hed expressed thelr eerleue dlepleasure.ever ‘avoidable
Ioeeee!elelme te the tune of T 3258.92 crore in the course of exeeutmh of the
" project and had deerreﬁ the Ministry to fix reepc::vnell:uhtlu.Ir and put in pleee al
meehamem to avert such lossesiclaims. The Cerhmlttee are eghaet to note the |
callous reply‘ of the Ministry that deeieiene'were taken eelleetiVeI'_-.r over a period

§ o e me et e — e — g

of time at various levels in the Rellweye Ftell'-.rt.-'e‘_.,.r Eeerd and F’Sl.ls Further, the

‘Ministry has ignored the ather cbservation of the Committee te_eet up a .
--'_—-——'—" monitoring -mechanistt. -~ The Commitiee - deprecate - imprudent planning and 1
" deficient project monitoring which resulied in huge lossesidelays and feel that .

' Mihietryt_ has learnt no lessons from these lapses. The Commiftee, therefere, _
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des;re that Gﬂ”E{.‘-fWa rsspr:rnalbchi:y shauld be ﬁxed against all those respﬂnmhie
fc:r takmg $uch deciﬁ‘i’ons ami aclion faken agamst the concerned :Jfflr.:tals
e ——— L — T e e — = !
1
| |
NEW DELHI: ' ' PROF. K. V. THOMAS,
26" April, 2018 Chairperson,
- 06 Vaisakha, 1938 {Saka) s Pubiic Accounts Commiftee
b _ _ , . , : |




APPENDIX-T

MINUTES OF THE TWENTY SEVENTH SITTING OF THE PUBLIC
ACCOUNTS COMMITTEE (2015-16) HELD ON 26" APRIL, 2016.

'.Théﬁrﬁmmiﬁee sat from 1500 rs. to 1615 hrs. on 26" April, 2016 in Room No. -

‘51" Parfiament House, New Delhi, -

PRESENT

Prof, K._-?fThtsrﬁas T s Chairperson---------------v-—--—;-———---—- .-
MEMBERS o | o
LOK SABHA
. Shri Nishikant Dubey
Shri Gajanan Kirtikar
Shri Bhartruhari Mahtab
Shri Ramesh Pokhriyal “Nishank”
Shri Neiphiu Rio _ .
Shri Dushyant Singh
Shri Janardan Singh SiQriWal
9. Shri Shiv Kumar Udasi
10, Dr. Kirit Somaiya
11, 8hri Anurag Thakur
12, Dr. P. Venugopal

@ N m oo kW N

RAJYA SABHA |
3. Shri Naresh Agrawal
14, &hrl BhubaneswarKaiita -
15.  Shii Sukhendu Sekhar Roy

LOK SABHA SECRETARIAT S
. | | Additional Sebretary

1. Shri A K. Singh -

2, Shri T. Jayakumar - Director

3, Shi Paoclienlal H.El..ﬂkip | - Deputy Secretary-
4. Smi. Bharti §. Tuteja - Deputy Secretary



2. Ms. K. Ganga

. - 2 - -I.. . _: \
HEPRESENTATIVES me THE OFFICE OF THE COMPTROLLER AND

: AUDIT@R EEHEML aQF IHDI&

q. Dr P. Mukherj O B DepﬁtyLG&AG (Cnmmércié[}

D_épuﬂr CRAG

L

3. Ms. Mala Sinha Director General of Audit

4. " Shi _Kur'ia'ﬁ‘\ufithétsreithi_l“ **** N Directdr G_rianeral-of-AuditI(Gummemial}.__

5. Shri Manish Kumar - Principal Director of Audit (PAC)

2. Af the outset, the Chairperson, | F’AC'weimfned the Members to the Sitting of
the Committee. Thereafier, the Commitiee ook up the follc:wmg draft Reports for
consideration: . |

{i} WK RO0C XD X0

Tl ook XXM KO0 XNXX

(il  Draft Report on the Action Taken by the Goverdiment on
Observations/Recommendations contained | in the 4% Report (16" Lok Sabha) on
“Rail Link fo Kashmir”;

(iv) 000 0000 X000 XK

(v} W0l Mr XERN XK

3. The Chairperson invifed suggestions of the Members on the above mentioned

draft Reports. Aﬁer'discussing {he conients lbf these dr;aft Reports, the Committes

adopted the draft Reports at Sl No {i} with minot changesfmodifications, The

Commlttee then adopted the draft Reports at Sl No an, G, vy & (V) without any .
-

changesfmodlﬁcatmns _ , i

4." " The Compmittee authorized the Ehauperson to finalise these Reports in the light
of verbal dtacussmn and conseqUential changea ansmg out of factual yerification by

ihe Audit and presetit the same to Pariiament.

The Commitfee fﬁen adjdurneg

i



AF‘PENDI}{ It
{ VID'B Paragraph 5 of Infroduction}

ANALYEIE QF THE ACT[DN TAKEN BY THE GOVERNMENT ON THE

.DESERVAT[DNS!RECDMMENDATIDNS OF THE PUBLIC ACCOUNTS COMMITTEE

-7 CONTAINED IN THE[R_FOURTH REFORT (SIXTEENTH LOK SABHA)

{I}_’_”‘Total number of Observations/Recommendations - -~ 12 - -~ =~ B ——
v (id) DbsewatiﬂnsiRecnmmqndatinns of the Committee  Total : 10
" ‘which have been accepted by the Government: - Perceniage: 83.33%

ParalNos. 1,2,3, 4,8 7,8 9, 11and 12

(i) Observations/Recommendations which the . Total @ Nif

Commiittee do not desire to pursue in view of ' Percentage: 0%
* the reply of the Government: ' '
. Para No. Nif
| tiv} * Observations/Recommendations in respect of . Total : 02 -
- which replies of the Government have not been Percentage: 16.66%

accepted by the Commitiee and which require
relteration: Para Nos. & and 10 -

(v} ObservationsiRecommendations in respect of Total: Nif

which the Government have furnished interim replies: Percentage: 0 %
Para No. Nit ' : '



